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SOME HON. MEMBERS: Sir, we too associate ourselves with the matter raised by
the hon. Member.

Need to transfer land for international memorial of
Babasaheb Dr. Bhimrao Ambedkar
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SHRI MOTILAL VORA (Chhattisgarh): Sir, I also associate myself with the issue
raised by the hon. Member.

SHRIMATIT WANSUK SYIEM (Meghalaya): Sir, I also associate myself with the

issue raised by the hon. Member.

SHRI D. RAJA (Tamil Nadu): Sir, I also associate myself with the issue raised by
the hon. Member.

SHRI SITARAM YECHURY (West Bengal): Sir, I also associate myself with the

issue raised by the hon. Member.

SHRI K.T.S TULSI (Nominated): Sir, I also associate myself with the issue raised
by the hon. Member.

DR. NARENDRA JADHAV (Nominated): Sir, I also associate myself with the

issue raised by the hon. Member.

SHRI MAJEED MEMON (Maharashtra): Sir, I also associate myself with the issue
raised by the hon. Member.
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SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, I also associate myself
with the issue raised by the hon. Member.

SHRI C.P. NARAYANAN (Kerala): Sir, I also associate myself with the issue raised
by the hon. Member.

SHRI D. KUPENDRA REDDY (Karnataka): Sir, I also associate myself with the

issue raised by the hon. Member.
Need to transmit rate cut by RBI to consumers

SHRI PALVAI GOVARDHAN REDDY (Telangana): Sir, recently, RBI cut repo
rate by 25 basis point. If one looks back, in the last 20 months, RBI reduced repo rate by
150 basis points. The objective of RBI is to transmit the rate cut to lower the lending rates
for firms and individuals. But, if you look at how much banks have reduced, you will be
surprised, banks have reduced, out of 150 basis points, only 60-70 basis points. People
thought that banks would pass on interest rates on home, car and personal loans as the
RBI itself has reduced the base rate. Culprits are not only private and foreign banks but
also nationalized banks because they are also not passing on the benefit to customers. If
that is the case, what is the point in reducing the repo rate? If there is increase in the repo
rate, these very scheduled commercial banks immediately increase the rate of interest, but
do not reduce it when RBI reduces interest rates. This clearly shows the injustice done to

customers who have taken various kinds of loans.

Secondly, it has also been substantiated by the IMF that banks in India would
increase the rates the moment RBI increases the rate, but refrain to do so when RBI
reduces interest rates. It also criticized that our banks take 13 months to bring changes
in the inter-bank rates and 19 months to make them applicable for loans. It is too long a

period.

Hence, I request RBI and Finance Minister to look into this and ensure that minimum
time is taken for passing on the benefit to customers and also ensure that entire rate cut is

passed on to the customers.

SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, I associate myself with

the issue raised by the hon. Member.

DR. K. KESHAVA RAO (Andhra Pradesh): Sir, I also associate myself with the

issue raised by the hon. Member.



